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VAKALATNAMA 

In the Wotonl Gocen sabunad 

are 

Zora Eostorn Bench 

Stit Gase No. 151 

Subhas 

State 

Datta 

And Io tthe matt o: 

KolKata 

-Versus 

of 2022)¬Zs 

DLPC Deve lopex uvote (imited 

KNOW ALL MEN by these 

ADVOCATE 

DEBASHIS KARMAKAR 
Advocate 

12, Old Post Office Strect 
Ground Floor, 
Kolkata-700 001 

DLPC 

DEVELOPeK 

PRyATE 

LMTED 

wB)482|200) G230154515 

Signature 

that I/We 

Boi Kumo Das beng he aiseetos of DLPe Deve lopor Rivate inited 

do hereby in my/our name and my/our behalf constitute and appoint Sri Dahashis 

Kcemo Kas, Aya Nond Manto Bonejeeatyam 4ha and faiksh't bkhDtia 

true and lawfull pleader/Advocate & attorney to appear and act for me/us in the matter noted 

above to file suit written statement conduct suit appeal from original suit order etc. and for 

that purpose to do all acts and thinks, whatsoever in that connection including compromise of 

the above matter depositing in or withdrawing money from filling or taking our of appear, 

document and payment order from Court referring matter in dispute between the partiers 

here to arbitration released from attachment filling execution or miscellaneous cases and 

other petitions belding at execution sale, obtaining payment from us out of court withdrawing 

custody and other fees and doing on my/our behalf such other acts in the above matters as 

necessary and proper 

Plaintiff 

I/We hereby agreeing to ratify and confirm all acts so done by the said Advocate 

or attorneys as my/our own acts and as if done by my/us to all intents and purposes. 

Date. D9.D4. 2o24 

deboshisKamoleadvOmalem 

Applicant 
Appellant 

Defendant 

Opp. Party 
Respondent 

Directos 
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ED 

Keceive isecy 
being satisfat and acceptd by 

Pair hahaue 

Re executat 

- 4duocate 

4dvoo ate 
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DLPC DEVELOPER 
PVT. LTD. 

Extracts of the minutes of the proceedings of Board of Directors meeting of of DLPC DEVELOPER 

DLPC DEVELOPER PVT. LTD. 

The company that headed a meeting with a proper quaram and brought a subject to the knowledge of the board of all directors about a National Green Tribunal Act 2010. A discussion was made about the subject and the following decisions were taken thereafter. 

247, Rajdanga Main Road, Kolkata- 70010: CI.N. -U70200WB2019PTC229852 
GST No- 19AAHCDO468NiIZ8 

That the company all director decision sign all the Green Tribunal case retaliated and legal documents sign by Pradip Kumar Das. So many members participated in the meeting. 

pLPC DEVELOPER Poa Doh 
LIMITED 

PAN No,- AHCD0468M 

That whatever the decision is needed Pradip Kumar Das is authorized to take as he has been appointed Managing Director of the Company 

ICICI BANK- HALDIA TOWNSHIP, 
EAST MEDINIPUR, PIN-721607 

A/C No,- 350705500070 

Lastly with thanks to the chair meeting was over 

IFSC Code-ICICO003507 
Ph. No- 8640000301 

Dlrector 

DLPC DEVELOPER PRIVATE IMTED 

Director 

LIMITED., Kolkata held on 20th Day of March, 2024 at the 
PRIVATE 

registered office of the company at 3 p.m. 
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